
NATIONAL COMPANY LAW TRIBUNAT
NEW DETHI BENCH

NEW DELHI

c. P. NO. rssl2007
cA. NO.

PRESENT: SMT. INA MALHOTRA
Hon'ble Memb6r (J)

ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF NEW DELHI BENCH
THE NATIONAL COMPANY tAW TRIBUNAL ON 23.09.2016

NAME OF THE COMPANY: M/s. Motwane tut. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 6344

N'tJ

ORDER

Ld. Counsels have raised their arguments on the point of fixing of the

capital gain liability.

2. Steps for compliance of other terms are in progress.

3. To come up for further consideration on 28.10.2016'
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(Ina Malhotra)
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